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Sbri J. L Patel:
Shri Ram Sewak ¥adav:

Will the Minister of Externs] Affairs
be pleased to state:

{a) whether the entire Indian con-
tingent serving with UNEF in Gaza
has since returned to India;

(b) the total number of Indiansg kill-
ed, wounded and missing during the
conflict between the UAR and Israei,

{c) the details of the compensation
paid to the famihes of those killed,
wounded or mussing; and

(d) whether any compensation etc
has also been paid by UNO or Imael?

The Deputy Minister in the Minls-
try of External Affairs (Shri Surendra
Pal Bingh): (a) With the exception of
8 personnel 1n hosmta)] and 7 personnel
staying on in Cypress to arrange des-
patch of heavy baggage of the Con-
tingent, the entire Indian Contingent
has returned to India

(b) 14 Indian personne' were killed
and 25 wounded. No personnel are
now mssing

{c) Famly gratuities have brch
remitted to the heirs of the deceased
personnel below Officer rank Pay-
ment of family gratuity to the father

In accordance with the Prime Mmis-
ter’s wishes, a sum of Rs. 5,000|- each
from the National Relief Fund has
been sent for dusbursement to  the
families to the deceased personnel
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cable to  Indian personnel
mum?mmmwm
duties 1n Indwm. *

The Israeli Government have ex-
pressed their willingness to pay grants
equavalent to those payable in cases
where Indian solidery are killed in
action. The offer is under considera-
tion

Trespass by Pakistanls in Poonch
Bector





